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MINISTRY OF HOME AFFAIRS
NOTIFICATION
New Delhi, the 2nd January, 2026

S.0. 21(E).—In exercise of the powers conferred by sub-section (1) of section 46A of the
Government of National Capital Territory of Delhi Act, 1991 (1 of 1992), the Central Government hereby
appoints the 9™ day of January, 2026 as the date on which all other public moneys received by or on behalf
of the Lieutenant Governor shall be credited to a Public Account entitled “the Public Account of the Capital”.

[F. No. U-11019/3/2025-UTL]
PRAVEEN KUMAR RAI, Jt. Secy.
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